g, by Bob ... B0t 19 1 S.ad St T

THE INDIAN TARIFF (AMENDMENT) ACT, 1967
\\ No. 3i OF 1967 ! _
A

<\\

_An Act further to améﬁd the Indian Tariff Act, 1934.
. : . "\ R . :

- [26th December, 1967 )

"BE it enacted by Parliameni“-.__', in the Eighteenth Year of the

Republic of India as follows:— _
Short title 1. (1) This Act may be call'ed"the\fndian Tariff (Amendment) Act,
and com- 1967, h - LN : o ’ o .

mence-~ : \
L, . . - . - . s “’AY\" . - . T
(2) Tt shall come into force on the 1st.day of January, 1968.
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ment.
Amend- - | 2.-In the 'First-Sch'edule_to the Indian, Tanff Act, 1934, in Items 32 of 1934
mentof - Nos, 28(35), 28 (36), 28 (37), 30(1) (0).. (), 301) .(b). (i), 30(15), 30

(16), 75(9), 75(10), 75(11), 75(12) and 75(14), in the last column

First

ngedulc, : ?
headed “Duration of protective rates of duty”, for the figures “1967”,
wherever they occur, the figures “1968” shall be substituted.
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